
GOVERNMENT OF MEGHALA YA 
OFFICE OF THE MEGHALAYA STATE LAW COMMISSION 

SHILLONG 

No. LC.45/2024/27 Dated: Shillong the 30th August, 2024 

NOTICE 

This is for general information of all the ~andidates who are eligible to appear for the 
written examination vide Notification No. LC.45/2024/22 Dated Shillong the 21 st August, 
2024 that the written examination will be held on the following date,-

Name of the Post 

Driver 

Date & Time of the Written Test 

5th October, 2024 

Morning 10:00 a.m to 12:30 p.m 

Afternoon 1 :00 p.m to 3:00 p.m 

Information on the venue of the examination and admit card will be informed shortly. 
Candidates are requested to keep themselves updated on the website of Law Department 
and the office Notice Board of the Meghalaya State Law Commission, Shillong. 

Memo No. LC.45/2024/27-A 

Copy forwarded to,-

/~~ 
(Smt M.M. Sangma) 

Chairperson, Departmental Selection 
Committee & Secretary 

Meghalaya State Law Commission 

Dated: Shillong the 30th August, 2024. 

1. The Chairperson, Departmental Selection Committee & Secretary, MSLC. 

2. The Member Secretary & Members of the Departmental Selection Committee. 

3. Notice Board, MSLC. 

~O, Law Department to publish in the website of Law Department. 

5. DIPR to publish in 2 (two) local newspapers (one each in English and Khasi) 

6. Office file 

By order etc., 

Chairperson, Departm~lection Committee & 

Secretary, Meghalaya State Law Commission. 


